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CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA No. 451 of 1996 

Monday, this the 5th day of January, 1998 

CORAM 

HON'BLE MR. A.M. SIVADAS, JUDICIAL MEMBER 
HON'BLE MR. S.K. CHOSAL, ADMINISTRATIVE MEMBER 

1. 	M. Self udin Khan, 
Junior Engineer (Electrical) 
Telecom Electrical SubDivision No.1 
Manjalikkulam Road, Thiruvananthapuram-1 
residing at 'Jeeje Manzil', 
Sreekariyam P0, Thiruvarianthapuram-17 .. Applicant 

By Advocate Mr. G. Sasidharan Chempazhanthiyil 

Versus 

Superintending Engineer (Electrical), 
Department of Telecom, 
Thiruvananthapuram. 

Superintending Engineer (Electrical), 
Post & Telegraph Electrical Circle, 
Sion P0 BuildIng, 3rd Floor, Bombay-400022 

Chief Engineer (Electrical) South Zone, 
Department of Telecom, 
84, T.T.K. Road, Madras. 

Chief Engineer (Electrical), 
Department of Telecommunications, 
New Delhi. 	 .. Respondents 

By Advocate Mr. TPM Ibrahim Khan, SCGSC 

The application having been heard on 5-1-1998, the 
Tribunal on the same day delivered the following: 

ORDER 

HON'BLE MR. A.M. SIVADAS, JUDICIAL MEMBER 

It is submitted by the learned counsel for the 

applicant that the relief sought for in this OA has been 

grant.ed by the department and hence, the OA is not pressed. 

2. 	Accordingly, the original application Is dismissed 

as not pressed. NO costs. 

Dated the 5th of January, 199 

GHOS 	 /.SIVADAS 
ADMINISTR? 'MEMBER 	 JUDICIAL MEMBER 
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